1, CHANDAN . KLM P(R\ i yafdaughmf@ of ..

00t Do yeaFs, belonging to DLHAR. NEDHAN.. cﬁﬁ(m (opren)

sa ZQ nu-u-t "%Lru

ﬂ

ESH-Y AdAV

service and presently working as ..Blﬂﬁ.&-M.‘lﬂ?ﬁﬂh{..&..ﬁﬁ&ﬁ N...EATN ...

give hereln below the detalls of the assets {(immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A

giver)

{Assets In joint name '!ndl_caﬂ_ng the extent of joint ownership will also have to be

Br. |  Description
HNo,

Spuult
Name(8)

Dopendant-1

() | Cash

&)

>

hame [

Dependant=-2
o Hame

>

?@md-mﬁ"
| Etc, Name

A

ﬂl}-' Deposits In _
- | Banks, Financial

Non-Banking
Financia!
Companies

Institutions And

146w/

"Gy | Bonds,
=~ | Debentures and

_ Bharea In
@ampan!es

Other ﬁnanclai
lnstitutiona,
NSS, Postal
Sva'.rlngs, LIC
Policies, gtc

)

V) Hnmr Vehicles

\\\\\

make, etc.)

JH-14]
9844

Jewelierv (glve
- details of
welght and
value)

v

| 203~

(ol®

Other assets,
such as values
of claims /
Enteresm

(vll)

Note: Value of Bonds f shares / Debentures as per the fatest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be givﬁn
* Depandant here mesns a person substantiaily dependent on the income of the

employee.

Chodor o>




B.

1 AMIMGYE

alsa have to be Indicated]

[NO‘L‘&: Prop&rﬂes in }OIHT

awnershtp indicating the extent of joint ownersmp will

8r.

Dmrlptlon

Self

Spouse

_ Hame

Dependant-1

Bependant-2
Hame.

n-apenctmt-:
El’5= Nama

)

Agricultural Land

- Location(s)

- Survey number{s)

- Extent (Total
measurement)
-Current market walue

: Hlmﬂ‘ 5)

X

(1)

| Non-Agricultural Land

= Locatlon(s)

- Survey number(s)

- Extent (Total
measumment}

| ~Current market value

(i)

Buildings (Commaercial 38

and ‘residential)
Lo;at[an(s}

| < Burvey. fdnor

number(s)

- Extent (Total

meaaurement}
- Cumant market

‘valua

™

i HOuses ! Apartments,

etc.
« Location(s) .

.| » Burvey ,fdoor

nuinber(s).

- Extent (Tﬁta!

easirentant)
- Cirrent market
waliie

(v]

‘Dihers (s as
interest in g_:;qgerm

~

»

(2}

I g-lve herem helaw the detaiis of my 1l&bﬂmﬂa ! werduaes o pubm: financial

institutions ana gowfnmant :[ues..
[hlcte ! P!easa gwe separate detills for each item)

Sr, Dugﬂ_pﬂon Nome & addrass of Bapk/ Amnunt autstandlnq u
No, ) R ﬂnlﬂﬂhl lwtuﬁﬁﬂlﬁ{i} .F' ! ﬂh WriRA RS HA SRR N 8T
_ btm_ant
{2y | () Loans from Banks : F
(ii} Loans from financial A TR
instibutions Y ok
(i) Envernrﬁent Dues:
{a) dues to departments
dealing with government ) X
| accommadation
() dues to departments
dealing with supply of * »
(c) dues. to departments
‘dealing with supply of »
ater:tﬂclty : %




(d) dues to departments x -

deallng with telephones
(e} dues to departments

| dealing with government A ke

transport (Including
afreraft and helicopters) .

(f) Other dues, If any v X

(b) (i) Income Tax including

 surcharge [Also indicate CFs PK 77 541
| the assessment year upto
which Income Tax Raturn
flled. Give also ‘Permanent
Account Number (PAN)]
(il) Wealth Tax [Also
Indicate the assessment x ' >
year upto which Wealth
Tax return filed.]

{1y Sales Tax [Only in

case of proprietary 7Y 2
business] i —
(iv) Property Tax : -
€. Personal Detail
GPF/CPF/PRAN Mo, :- Hol4 53865650
Gender T F’l,' (M/F)
Datgardimn <~ =TT (6] 419 1.9]0. ] (oo
Recr ) Bmm( ViDuan SABHA PATNA, ]

(Fu}! Name e.g. B.A.S.-Blhar Administrative Service,
B.S. 5 - Blhar Secretarlat Service etc,)
Home District i l ]FHYIUI CBIH/?R)

I hereby declare that the above details are true to the best of my
knowledge and belief,

SIANBUIRG. o»eilas e reansoie f}"' .. . o IR Vil

Mame of Employee! .QH p'ﬂ...ﬂﬂ. b P!’K
place:. LARE Designation: 0.Lpice.. R#é%ff QQLCPQ?O
R O Depaﬂmmt:ﬁll'fﬁf\m\/.!sﬂfﬁm. SABHE {CFHW/})
Note: Please sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prescribed format.




